IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on

:19-03-2026

Date

Name of the

19.03.2026

BLAPL- Order Dtd. 2026-03-
19795/2026/19.03.2026 1716/2026 S SAMAL GENERAL 18 BAIL-1
WP (C) - Order Dtd. 2026-03- |[WRIT
19417/2026(19.03.2026  |Zoo° - |J. C. BARAL [C.O. it R ANCH-4
ABLAPL- COURT NO. |Order Dtd. 2026-03-
19418/202619.03.2026  ([/>7'0 0 |T MISHRA c.o. 5 oL T
ABLAPL- COURT NO. |Order Dtd. 2026-03-
19419/2026(19.03.2026 (7' " o, [BK NAYAK c.o. 5 onD T
BLAPL- COURT NO. Order Dtd. 2026-03-
19420/202619.03.2026 |/ "0 |PK BARIK c.o. > onb o
' BLAPL- COURT NO. |order Dtd. 2026-03-
19421/2026(19.03.2026 |20 " - |S BISWAL c.o. 3 5 BATIL-1
BLAPL- COURT NO. |Order Dtd. 2026-03-
19422/2026(19.03.2026 /""" |PK MOHANTY c.o. 3 o BATL-2
BLAPL- COURT NO. Order Dtd. 2026-03-
19423/20261/19.03.2026 1075/2026 BR SENAPATI C.O. 3 17 BAIL-2
BLAPL- COURT NO. |Order Dtd. 2026-03-
19424/2026(19.03.2026 /0" - |PK MOHANTY c.o. 3 o
BLAPL- COURT NO. |Order Dtd. 2026-03-
19426/2026(19.03.2026 |00 o [BK DALAI c.o. 3 o
CONTC- COURT NO. |[Order Dtd. 2026-03-
19433/2026(19.03.2026 |- 0" . [B.K.DAS c.o. 3 o CONTEMPT
CONTC- COURT NO. |Order Dtd. 2026-03-
19435/2026(19.03.2026 | o070 - |T.K.PRAHARAJ [C.O. 3 o
' COPET- COURT NO. |order Dtd. 2016-10-
19436/2026(19.03.2026 |/ 0, M M PANDA c.o. -3 o0
' CONTC- COURT NO. |order Dtd. 2026-03-
19437/2026(19.03.2026 |20 7" . |K.MANDAL c.o. 3 it
' CRLMC- COURT NO. |order Dtd. 2026-04-
19439/2026(19.03.2026 | /5 |B.MAHALI c.o. c 08




|19440/2026 19.03.2026 §§§¥§526 .K.DAS EOURT NO. ?gder btd. 2026-03-
|19441/202619.03. 2026 §§§§5024 . TRIPATHY gogig NO. gfder btd. 2026-03-
|19442/2026|19.03. 2026 Zigsgg;4 .C.BEHERA igURT NO. ?gder ptd. 2025-04-
|19443/2026|19.03. 2026 gg;/2025 .R.ROUTRAY igURT NO. ??der ptd. 2026-03~
|19445/2026|19.03. 2026 Tﬁé/2025 .R.ROUTRAY SSURT NO. ?;der ptd. 2026-03-
|19a46/2026 19.03.2026 ??g8/2025 .R.ROUTRAY igURT NO. ?;der btd. 2026-03-
19447/2026|19.03.2026 322;2026 .K.MISHRA gogig NO. gfder btd. 9999-12-
19449/2026|19.03.2026 52523;6 .K.BARIK Sogig NO. gzder btd. 2026-03-
|19450/2026 19.03.2026 52523;6 .K.BARTK Sogig NO. gzder btd. 2026-03-
|10451/2026 19.03.2026 gig?S;OZS .BARIK gogig NO. Sgder btd. 2025-12- ﬁ?ggINAL
|19453/2026 19.03.2026 g?ng;OZS .BARIK gogig NO. Sgder btd. 2025-12- ﬁ?ggINAL
19454/2026(19.03.2026 §§g§2026 .K.SAMAL gogig NO. ?ider btd. 2026-03-
19455/2026|19.03.2026 §§§52355 .DAS Sogig NO. fzder btd. 2026-03-
19457/202619.03.2026 525;/2025 .K.BISWAL SSURT NO. gfder btd. 9999-12-
19458/2026|19.03.2026 225;2026 .MOHANTY Sogig NO. gider btd. 9999-12-
|19459/2026 19.03.2026 225;2026 .MOHANTY gogig NO. ﬁzder btd. 2026-03-
|19460/2026 19.03.2026 Zg§;2026 .MOHANTY gogig NO. gider btd. 9999-12-
19462/2026|19.03.2026 222;2026 .K.SWATN Sogig NO. gider btd. 9999-12- gi;ECH_3
19463/2026|19.03.2026 j§§¥35025 .MOHARANA gogig NO. ?gder btd. 2025-12-
19464/2026|19.03.2026 Z§2235024 . SAHOO Sogig NO. gider btd. 2026-02-
19465/2026|19.03.2026 222523;4 .K . KANUNGO Sogig NO. Sider btd. 2026-02-
19469/2026(19.03.2026 ?22353626 K GAYA gogig NO. ?gder btd. 2026-03-
WP (C) - COURT NO. |Order Dtd. 2026-03- |"RLT

19479/202619.03.2026 o7 (5" MAHANTA oy o BRANCH

(DIVISION




| BENCH-3)
CRLMC- COURT NO. |Order Dtd. 2026-03-
19480/202619.03.2026 | © "0 . INIRANJAN ROUT 3 oip T8
WP (C) - COURT NO. |Order Dtd. 2026-02-
19481/2026|19.03.2026  |30-2"" - [K. MANDAL os 05
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
19483/202619.03.2026 |l o000 K. BEHERA o5 o R ANCH-8
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
19485/202619.03.2026 |L o000 BARDHAN o5 o R ANCH-8
WP (C) - COURT NO. Order Dtd. 2026-03- |WRIT
19487/202619.03.2026 | 0000, NAYAK os o R ANCH-
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
19489/202619.03.2026 |y 00 K. SETHI os it R ANCH-8
WRIT
WP (C) - COURT NO. |Order Dtd. 9999-12- |BRANCH
19490/202619.03.2026 |go o200 P. PATNAIK os i (DTVTSTON
BENCH-3)
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-03- |BRANCH
19492/202619.03.2026 7o, 00 0 K. PANT o5 8 (DTVISTON
BENCH-2)
WP (C) - COURT NO. |Order Dtd. 2026-03-
19493/202619.03.2026 |7 o000 S. PRADHAN o5 i
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
19494/202619.03.2026 |oo 0000 BEHERA - i R ANCH-4
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
19496/202619.03.2026 |, o000 K. SAHOO o5 0 R ANCH-S
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
19497/202619.03.2026 |oo o200 DAS o5 i R ANCH-5
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
19499/2026(19.03.2026  |o 00 K. ROUT g o R ANCH-4
BLAPL- COURT NO. |Order Dtd. 2026-03-
19500/2026|19.03.2026 |00 " |RK MALLICK oc it BATL-2
WP (C) - COURT NO. |Order Dtd. 2026-03-
19501/202619.03.2026 g0, o |S.M. SINGH o5 s
' WP (C) - COURT NO. |order Dtd. 2026-03- |[WRIT
19502/202619.03.2026 o000, o |S.M. SINGH os T8 R ANCH-]
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-03- |BRANCH
19504/202619.03.2026 7o) " - |B. M. SARANGI os i (DTVISTON
BENCH-1)




WP (C) - COURT NO. Order Dtd. 2026-03-
19506/2026(19.03.2026  |7-) "> |B. M. SARANGI o5 T8
ABLAPIL- COURT NO. Order Dtd. 2026-03-
19507/2026(19.03.2026 [, /" T R DAS os iy
WP (C) - COURT NO. Order Dtd. 2026-03-
19509/2026(19.03.2026  |7-, " [B. M. SARANGI o5 i
ABLAPIL- COURT NO. Order Dtd. 2026-03-
19510/2026(19.03.2026 |5 7. |T R DAS os iy BATL-2
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
19511/202619.03.2026 |72, 0/° o |P. K. JENA o5 iy R ANCH-4
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
19512/2026(19.03.2026  |1o, 00" 0., [B.K. SWAIN os 3 R ANCH-S
WP (C) - COURT NO. Order Dtd. 2026-03-
19513/202619.03.2026 S oo o0, |P. K. JENA o5 e
MACA- COURT NO. Order Dtd. 2026-03- |[1SC:
19515/2026(19.03.2026 S K SAHOO . . APPEAL
366/2017 25 13
SEC.
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
19517/2026(19.03.2026  |,o, > [M.K. RATH oe iy R ANCH-4
MACA- COURT NO. Order Dtd. 2026-03- |[15C:
19518/2026(19.03.2026 J DEHURY . € . APPEAL
366/2017 25 13
SEC.
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
19519/2026(19.03.2026 |-~ |P. K. JENA - o R ANCH-
WP (C) - R. K. COURT NO. Order Dtd. 2026-03- |[WRIT
19521/2026119.03.2026 51555026 | MOHABHOT 25 17 BRANCH-4
WP (C) - COURT NO. Order Dtd. 2026-03-
19522/2026(19.03.2026 |70 o [B. SAMAL o5 iy
WRIT
WP (C) - COURT NO. Order Dtd. 2025-05- |BRANCH
19523/2026(19.03.2026 |1 5 0 o [B. SAMAL > onb e (DTVTSTON
BENCH-3)
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
19524/2026(19.03.2026 |00 M. R. ROUTRAY 5 onb iy R ANCH-4
WP (C) - COURT NO. Order Dtd. 2026-03-
19525/2026(19.03.2026 S oo~ . |P. K. JENA > oLD iy
WP (C) - COURT NO. Order Dtd. 9999-12- |WRIT
19526/2026|19.03.2026 | 0" |P. K. JENA 5 onD 31 R ANCH-4
' WP (C) - COURT NO. |Oorder Dtd. 2026-03- |WRIT
19527/2026(19.03.2026 |g--7) . [P. K. JENA > onD iy RANCEH




(DIVISION
BENCH-3)

19528/202619.03.2026 |5 20" |p. K. JENA COURT NO. |Order Dtd. 2026-03- WRIT
19529/2026|19.03.2026 f§£§>5026 P. K. JENA COURT NO. lOrder Dtd. 202603 |WRIT
119530/202619.03. 2026 ?543};026 G. DASH COURT MO gider Dtd. 9999-12- nRIT
19531/202619.03.2026 ggé§>5026 G. DASH SSURT NO. ?;der Dtd. 2026-03- nRIT
19532/2026(19.03.2026 ?§§8£;2025 P. PANDA COURT NO. Order Dtd. 2026-03- wRIT
19533/2026(19.03.2026 §§£Z>;026 P. K. JENA COURT NO. [Order Dtd. 2026-03-
19534/202619.03.2026 ggégg;2025 M. M. NAYAK COURT NO. Order Dtd. 9995-12-
19535/2026|19.03.2026 ?155(;:)/5026 S. BISWAL S(;URT NO. (l)ll:der Dtd. 2026-03- VB\IE;TICH_S
19536/202619.03.2026 §i£S>;OZ6 S. DAS ggURT NO. ?gder Dtd. 2026-03- nRIT
19537/2026(19.03.2026 §S§Z>;O26 5. SAMAL ggURT NO. ggder Dtd. 2026-03-
|10538/202619.03.2026 ?gég>2026 B. SAMAL ggURT NO. ?zder Dtd. 2026-03- nRIT
FAO- COURT NO. Order Dtd. 2026-03- [115C¢:
19539/202619.03.2026 ;00" . K PARIDA e > APPEAL
SEC.

19540/2026(19.03.2026 gg£§>5026 U P BAG SgURT NO. ?gder Dtd. 2026-03-
19541/2026(19.03.2026 §§§g>5026 S K SAHU ggURT NO. ggder Dtd. 2026-03- giiECH—S
19542/2026|19.03.2026 gsé§>;026 P. K. MISHRA COURT No. |Order Dtd. 2026-03- WRIT
19543/2026(19.03.2026 25;3};026 H K PATRA CogRT wo- ?gder ptd. 2026-03-
19544/202619.03.2026 fi§§>5026 P. K. MISHRA COURT NO. Order Dtd. 2026-03- WRIT =~
19545/202619.03.2026 22232626 S DAS gogig NO. ?gder Dtd. 2026-03-




19546/2026(19.03.2026 22232626 D PANDA COURT MO ?gder Dtd. 2026-03-
19547/2026(19.03.2026 ooy 0> S K BISWAL COURT NO.|Order Dtd. 2026-03-
19548/2026(19.03.2026 222235025 K MOHANTY COURT NO. fOrder Dtd. 2026-03-
19549/202619.03.2026 | Jocor " (G.S.MOHANTY COURT No. |Order Dtd. 2026-03-
|19550/2026 [19.03.2026 ??§252526 .R.BARIK gogig NO. gzder btd. 2026-03~ Igp 1y
11055172026 19.03.2026 ?2?;022 R NAYAK gogig NO. ?gder Dtd. 2026-03- i;i;gL
19552/202619.03.2026 ?§g§52626 .S.SWAIN gogig NO. ??der btd. 2026-03~ Igp 1y
19553/2026(19.03.2026 ?i§§53526 .SINGH CogRT NO- ggder Dtd. 2026-03-
|19554/202619.03.2026 555}2655 NAYAK gogig NO. ?ider btd. 2026-03- |y ; ¢
19555/2026(19.03.2026 22’2?58;6 .R.ROUTRAY gogiﬁ NO. ggder btd. 2026-02- lpppp 4
19556/2026(19.03.2026 525?2524 BARIK COURT NO. Order Dtd. 9999-12- |FIRST
19557/202619.03.2026 ?§§§5§526 . PAGAL gogig NO. gfder ptd. 2026-04- lgprpg
|19558/202619.03.2026 325?2824 R NAYAK gOURT NO. gider Dtd. 9999-12- i;iziL
11055972026 19.03.2026 2?&%};026 D TRIPAHY gOURT NO. 22der Dtd. 2026-03-
19560/202619.03.2026 ?§325§526 . PRADHAN gOURT NO. 2§der Dtd. 2026-03-
|19561/2026 [19.03.2026 fgé§>5026 P BAG COURT NO- ?ider Dtd. 2026-03-
l19562/2026 19.03.2026 ?21241;5’124626  PRADHAN gOURT NO. i)];der Dtd. 2026-03-
19563/202619.03.2026 ?§§252626 . PRADHAN SovRE o ?gder btd. 2026-03= lgp 11
|19564/2026 19.03.2026 §23252626 .R.BARIK gOURT NO. ?ider btd. 2026-03~ |gp11
19565/202619.03.2026 §§825§626 . PANDA gOURT NO. ?ider btd. 2026-03~ |gp11
19566/202619.03.2026 ?§g§5§526 .B.ROUT SovRE o ?ider btd. 2026-03~ |gp11 4




' CONTC- COURT NO. |order Dtd. 2026-03-
19567/2026(19.03.2026 | /,0° > |A K JATI 3 i CONTEMPT
' ABLAPL- COURT NO. |order Dtd. 2026-03-
19568/202619.03.2026  [/'c2 >0 o [M.DAS 3 it BATL-2
' WP (C) - COURT NO. |order Dtd. 2026-03-
19569/202619.03.2026  |)goc)o 0 o P K SAHOO 3 i
' ABLAPL- COURT NO. |Oorder Dtd. 2026-04-
19570/202619.03.2026 (/o o0, o |R.K.JATI 3 oLD o BATL-2
' WP (C) - COURT NO. |order Dtd. 2026-03-
19572/202619.03.2026 |72 2 o |P K JENA 3 oip T8
' ABLAPL- COURT NO. |order Dtd. 2026-03-
19573/202619.03.2026 1546/2026 R.R.NAYAK 3 OLD 17
WP (C) - COURT NO. |order Dtd. 2026-03-
19574/202619.03.2026  |Jooc)o 0, o [T SWAIN 5 oLD T8
WP (C) - COURT NO. |[Order Dtd. 2026-03- |WRIT
19575/202619.03.2026 S0 0, o [T SWAIN 3 ouD i R ANCH-3
ABLAPL- COURT NO. |Order Dtd. 2026-03-
19576/2026119.03.2026 1548/2026 A.K.BEHERA 3 OLD 17 BAIL-2
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
19577/202619.03.2026 S )00 o T SWIAN 3 oip i R ANCH-T
WP (C) - COURT NO. |[Order Dtd. 2026-03- |WRIT
19578/202619.03.2026 S o000, o |T SWAIN 3 oup i R ANCH- 6
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
19579/202619.03.2026 o000 0 o |T SWAIN 3 oip i R ANCH-4
WP (C) - COURT NO. |order Dtd. 2026-03- |WRIT
19580/202619.03.2026 |/ Co” )0, R CH ROUT 3 oLD 0 R ANCH-]
WP (C) - COURT NO. |order Dtd. 2026-03- |WRIT
19581/202619.03.2026 |/ co” 0, R CH ROUT 3 oLD 0 R ANCH-]
WP (C) - COURT NO. |order Dtd. 2026-03- |WRIT
19582/202619.03.2026 |} oo’ 0 o N ROUT 3 oip i R ANCH-2
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
19583/202619.03.2026 7o 2’7 . |S SETHI 3 oLD i R ANCH-]
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
19584/2026(19.03.2026  |5- > . |J D MUDULI 3 oup i R ANCH-]
WP (C) - COURT NO. |Order Dtd. 2026-03-
19585/2026(19.03.2026 T .20 |T. SWAIN 3 ouD o
' WP (C) - COURT NO. |order Dtd. 2026-03- |WRIT
19586/2026(19.03.2026 |00 "> o |S. K. RATH 3 oub it R ANCH-2
' WP (C) - COURT NO. |Oorder Dtd. 2026-03-
19587/2026(19.03.2026 |o/ o > o |S. K. RATH 3 oub it
' WP (C) - COURT NO. |order Dtd. 2026-03- |[WRIT
19588/202619.03.2026 o020, |S. K. RATH 3 ouD o R ANCH-2
l ABLAPL- JADUNATH COURT NO. |Order Dtd. 2026-03-
19589/202619.03.2026 1462/2026 |PRADHAN 3 OLD 16




WP (C) - R. K. COURT NO. |Order Dtd. 2026-03- |WRIT
19590/2026115.03.2026 8253/2026 |MOHABHOI 3 OLD 18 BRANCH-5
ABLAPL- HARTIHARA COURT NO. |[Order Dtd. 2026-03-
19591/202619.03.2026 1461/2026 |PANIGRAHI 3 OLD 16
WP (C) - COURT NO. |Order Dtd. 2026-03-
19592/202619.03.2026 S0 o |A. MOHANTY 3 oLD o
WP (C) - COURT NO. |Order Dtd. 2026-03-
19593/2026(19.03.2026 |goo0 o |B. SAHOO 3 oip o
WP (C) - HRUDANANDA COURT NO. [Order Dtd. 2026-03- |WRIT
19594/202619.03.2026 4705/2026 |MOHAPATRA 23 17 BRANCH-4
CMP- COURT NO. Order Dtd. 2026-03-
19595/202619.03.2026 | <'n0. A K. BEHERA o e
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
19596/2026(19.03.2026 |7 =/ . |S. R BARIK 3 i R ANCH-]
WP (C) - COURT NO. Order Dtd. 2026-03- [WRIT
19600/202619.03.2026 |coo° - [B. DASH o3 s R ANCH-1
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
19601/202619.03.2026 |go o> o |U. P. BAG o3 i R ANCH-8
WP (C) - COURT NO. Order Dtd. 2026-03- [WRIT
19602/202619.03.2026 |70 o A. K. SWAIN 3 i R ANCH-
WP (C) - COURT NO. Order Dtd. 2026-03- [WRIT
19603/202619.03.2026 |o o0 o |B. DAS 53 i R ANCH-4
WP (C) - COURT NO. |[Order Dtd. 2026-03- [WRIT
19604/202619.03.2026 |o 000 o |H. K. MOHANTA 3 i R ANCH-]
WP (C) - COURT NO. [0rder Dtd. 2026-03-
19605/202619.03.2026 |o/ oo . |H. K. MOHANTA b i
WRIT
WP (C) - COURT NO. Order Dtd. 2026-03- |BRANCH
19606/2026(19.03.2026  |o 0" o |A. K. SAHOO 53 i (DTVTSTON
BENCH-2)
ABLAPL- COURT NO. [Order Dtd. 2023-10-
19607/202619.03.2026 |/ >0 o |T R DAS 5 05 BAIL-1
WP (C) - COURT NO. Order Dtd. 2026-03- [WRIT
19608/2026(19.03.2026 |5 o-° o |G. JAYSINGH 5 i R ANCH-S
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
19609/202619.03.2026 |(o o000 o |Y DAS 5 e R ANCH-
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
19616/2026(19.03.2026 |7, 250" o [K DAS 5 i R ANCH-1
[19617/2026[19.03.2026 [wp(C) - B P TANGA COURT NO. [order Dtd. 2026-03- [WRIT




24338/2019 12 18 BRANCH-1
WP (C) - COURT NO. |Order Dtd. 2026-03- |[WRIT
19618/202619.03.2026 |00 . |S. BARIK C. 0 it R ANCH-2
CONTC- COURT NO. |Order Dtd. 2026-03-
19619/202619.03.2026 | 0750 o |S SAHOO C. 5 T8
CONTC- COURT NO. |Order Dtd. 2026-03-
19620/202619.03.2026 |o /o0, . |S K PRADHAN [C. i i
CONTC- COURT NO. |Order Dtd. 2026-03-
19621/2026(19.03.2026 | o ~0 . |B SAMAL C. 5 i
' CONTC- COURT NO. |order Dtd. 2026-03-
19622/20261/19.03.2026 598/2026 T SWAIN C. 12 18 CONTEMPT
CONTC- COURT NO. |order Dtd. 2026-03-
19623/202619.03.2026 | /\)"5 0, o |S SAHOO C. 0 T8
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-03- |BRANCH
19624/202619.03.2026 |l 0l o [R. MOHANTY C. 5 T8 (DTVISTON
BENCH-1)
CONTC- COURT NO. |Order Dtd. 2026-03-
19625/202619.03.2026 | .0c50, . |S K PRADHAN [C. 5 T8
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
19626/202619.03.2026 | /-ooc”, o |A. MOHANTY C. 5 i R ANCH-8
CONTC- COURT NO. |Order Dtd. 2026-03-
19627/202619.03.2026 | o750, |C R NAYAK C. 0 T8
CONTC- COURT NO. |Order Dtd. 2026-03-
19628/202619.03.2026 | oo . |S K MISHRA  [C. 5 i
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
19629/202619.03.2026 |loo2)0 0 o |J. SAHOO C. 5 i R ANCH-8
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
19630/202619.03.2026 oo o) o |A. K. SARANGI C. 5 i R ANCH-4
' CONTC- COURT NO. |order Dtd. 2026-03-
19631/2026|19.03.2026 |/~ |A K PANDA C. 5 i CONTEMPT
' WP (C) - COURT NO. |order Dtd. 2026-03-
19632/202619.03.2026 |/ o2 o0, . A. K. DAS C. 5 T8
' CONTC- COURT NO. |Oorder Dtd. 2026-03-
19633/202619.03.2026 |o.';o0 . |A K PANDA C. 5 i CONTEMPT
' WP (C) - COURT NO. |order Dtd. 2026-03- |[WRIT
19634/202619.03.2026 S o200 |A. K. DAS C. 5 i R ANCH-2
' CONTC- COURT NO. |order Dtd. 2026-03-
19635/202619.03.2026 |- >0 |A K PANDA C. 5 i CONTEMPT
' CONTC- COURT NO. |order Dtd. 2026-03-
19636/2026(19.03.2026 |-,/ > A K PANDA C. 5 i
[19637/2026(19.03.2026 |wp (C) - G. JAYSINGH |[C. COURT NO. |Order Dtd. 2026-03-




8032/2026 | 12 18

19638/2026|19.03.2026 52233526 A K PANDA igURT NO. ?gder btd. 2026-03-
19639/2026 19.03.2026 ?1322152626 ?ﬁgil\] SHAKTI igURT NO. Cl)17:der Dtd. 2026-03-
.19640/2026 19.03.2026 ??8?52526 ?igil\] SHAKTI SSURT NO. (l)gder Dtd. 2026-03-
.19641/2026 19.03.2026 ?]22252526 ?igil\] SHAKTI SSURT NO. (l)gder Dtd. 2026-03-

WRIT
19642/2026|19.03.2026 QE{Z>5026 G.C.JENA iOURT NO. gfder btd. 9999-12- ?§?$§§ION

BENCH-3)

SAUMYASHREE
com . s v 202005 et
PERSON)

19644/2026(19.03.2026 §E£S>;oz6 G.C.JENA COURT NO. [onder Drd. 99997127 e NCH_ S
19645/2026|19.03.2026 §§£§>5026 G.C.JENA gOURT NO. gfder btd. 9999-12- gii;CH_S
19646/2026|19.03.2026 f§£§>5026 D SAMAL iOURT NO. ?gder btd. 2026-03- giiECH—8
19647/2026|19.03.2026 S§Eg§;6 J . PRADHAN gOURT NO. ?gder btd. 2026-03-
19648/2026|19.03.2026 §§3¥§;6 J . PRADHAN gOURT NO. 2§der btd. 2026-03-
|19649/2026 [19.03.2026 Z?g}gé;3 S K MOHANTY gOURT NO. gzder btd. 2026-04~ |y 5 ¢,
|19650/2026 [19.03.2026 g???gzg M. MOHANTY gOURT NO. ?gder btd. 2026-03- §§$¥;§§§
19651/2026|19.03.2026 §§§;2011 B DAS gOURT NO. gzder btd. 2026-04- igggii
19652/2026|19.03.2026 §§g§§¥625 R.DAS SOURT NO. gzder btd. 2026-03-
19653/2026|19.03.2026 22252355 S.BARIK gogig NO. g;der btd. 2026-04-
|10654/2026 [19.03.2026 g§3§526 K.K.NATH EOURT NO. Sgder btd. 2026-03-
|19655/2026 [19.03.2026 gif?ggg R.DAS gOURT NO. gfder btd. 2026-03-
|19656/2026 [19.03.2026 isi;2016 S BARDHAN ggURT NO. 8§der btd. 2026-09- ;gggii
l19657/2026 [19.03.2026 225;2026 P.BARIK ggURT NO. gider btd. 2026-03-
|10658/2026 |19.03. 2026 §§E¥§626 M.DAS ZOURT NO. ggder btd. 2026-03-




.19659/2026 19.03.2026 ?1%%526 B.BARIK CéOURT NO. Cl)gder Dtd. 2026-03-
119660/202619.03.2026 22{%);026 A B MALLICK E?URT NO. ggder btd. 2026-04- giiECH—Z
19661/2026|19.03.2026 2?;?};026 A K PANDA S?URT NO. ?gder Dtd. 2026-03- giiECH—8
119662/202619.03.2026 222;2016 S MOHARANA COURT MO ggder Dtd. 2026-05- SECOND
.19663/2026 19.03.2026 1;22\;2023 S MOHARANA ClJOURT NO. Cl)17:der Dtd. 2026-03- ;gggii
119677/202619.03.2026 ?23353526 BR DALAT COURT NO. lOrder Dtd. 2026-03-
19678/2026(19.03.2026 ?§8252626 PK MISHRA COURT NO. [Order Dtd. 2026-03-
19680/2026(19.03.2026 ??531;124526 PK MOHANTY (EOURT NO. (l)];der btd. 2026-03- lgp17 4
19681/2026(19.03.2026 ?§8252626 A PATI FOURT NO. order Dtd. 2026703~ lpprrg
19683/202619.03.2026 ?§g§53526 G SAHOO COURT MO ?ider Dtd. 2026-03-
19684/2026(19.03.2026 ?§§€52526 7 PRADHAN gOURT NO. ?;der Dtd. 2026-03-
19685/2026(19.03.2026 ?ﬁi?52626 DP DASH gOURT NO. gider Dtd. 2026-03-
19686/2026|19.03.2026 ????5;526 PK MOHANTY COURT NO. [Order Dtd. 20267037 Iparr—g
19687/2026(19.03.2026 ?25252526 SP SAMANTA gOURT NO. ?;der Dtd. 2026-03-
19689/2026(19.03.2026 ?§i§52526 PK BARIK §OURT NO. ?ider Dtd. 2026-03-
19690/2026|19.03.2026 ??%?52626 A iOURT NO. ?;der Dtd. 2026-03-
19691/2026(19.03.2026 ?§i§52626 BE MALLICK SOURT NO. ggder Dtd. 2026-03-
19693/202619.03.2026 700> . [PARSURAM DAS COURT NO. |Order Dtd. 2026-03-
19694/2026|19.03.2026 ?§§§52626 P — iOURT NO. ?;der Dtd. 2026-03-
|19695/202619.03.2026 ?22?52626 A SAHOO SO e Order Drd. 20267037 parrg




ABLAPIL- COURT NO. Order Dtd. 2026-03-
19697/2026(19.03.2026 |- |AK BEHERA 3 oub o
ABLAPL- COURT NO. Order Dtd. 2026-03-
19698/2026(19.03.2026 | o070 o |B BARIK 3 oL it BATL-1
ABLAPIL,- COURT NO. Order Dtd. 2026-03-
19699/2026(19.03.2026 ([ "' MR ROUTRAY 3 oL o
ABLAPIL- BYOMAKESH COURT NO. Order Dtd. 2026-03-
19700/2026119.03.2026 |1 559 5056 |rRIPATHY 3 OLD 17
ABLAPL- COURT NO. Order Dtd. 2026-03-
19702/2026(19.03.2026 | -S* ' |AK BEHERA 3 oL e
ABLAPL- PRASANT KUMAR COURT NO. Order Dtd. 2026-03-
19703/2026(19.03.2026 |30 0 ol C 3 oLn 4
ABLAPL- COURT NO. Order Dtd. 2026-03-
19704/2026(19.03.2026 T .20 o |AK SAHOO 3 oL T
ABLAPL- COURT NO. Order Dtd. 2026-03-
19707/2026(19.03.2026 | .oC S - |B DAS 3 oL g BATL-1
ABLAPIL- HEMANTA KUMAR COURT NO. |Judgement Dtd. 2026-
19708/2026(19.03.2026 |00 Ut C L 03ole
ABLAPL- COURT NO. Order Dtd. 2026-03-
19709/2026(19.03.2026 [ " |TAPAN MISHRA 3 oL e
' WA- COURT NO. |Oorder Dtd. 2026-03— |WRIT
19722/2026(19.03.2026 |7~ ., M R ROUTRAY 3 ouD i APPEAL
' WA- COURT NO. |Oorder Dtd. 2026-03— |WRIT
19723/202619.03.2026 o 0., M R ROUTRAY 3 oLD T8 PPEAL
WA- COURT NO. |order Dtd. 2026-03- |[WRIT
19725/2026(19.03.2026 |7 ., M R ROUTRAY 3 oL i ADDEAL
WP (C) - COURT NO. |order Dtd. 2026-03-
19727/2026(19.03.2026 |3, 00" o, [K N SAHOO 3 on i
WA- COURT NO. |order Dtd. 2026-03- |[WRIT
19729/2026(19.03.2026 |0 -, M R ROUTRAY 3 oup i APPEAL
' WA- COURT NO. |Oorder Dtd. 2026-03- |WRIT
19731/202619.03.2026 |- 0., M R ROUTRAY 3 oL T8 ADPEAL
' WA- COURT NO. |Order Dtd. 2026-03— |WRIT
19733/2026|19.03.2026 |70, n0,, [N ROUT 3 oL T8 ADPEAL
WRIT
WP (C) - COURT NO. Order Dtd. 2026-03- |BRANCH
19735/2026(19.03.2026 ;- =9 .. |S R BARIK 3 oL i (DTVISTON
BENCH-3)
WP (C) - RABTI NARAYAN COURT NO. Order Dtd. 2026-03-
19737/2026119.03.2026 |1 4565 /5024 [RERERA 3 OLD 10
19739/2026(19.03.2026  [WP(C) - N K SEN COURT NO. [Order Dtd. 2026-03- [WRIT




COURT

10636/2024 3 OLD 18 BRANCH
(DIVISION
BENCH-2)
WP (C) - COURT NO. |Order Dtd. 2026-03— |WRIT
19740/2026(19.03.2026 |00 00 IN.K.SEN oy P o CHoD
ABLAPL- COURT NO. |Order Dtd. 2026-01-
19741/2026(198.03.2026 ;o 970" T R DAS oy o
ABLAPL- COURT NO. |Order Dtd. 2026-03-
19742/2026(19.03.2026 70,2700 T R DAS o o
' ABLAPL- COURT NO. |order Dtd. 2026-02-
19743/2026(19.03.2026 ;o090 T R DAS o o BAIL-1
ABLAPL- COURT NO. |Order Dtd. 2026-03-
19745/2026(19.03.2026 [ s 0o |S N GAYA ot o BATL-1
ABLAPL- COURT NO. |[Order Dtd. 2026-03-
19746/2026(19.03.2026  |Jc,5 5050 |S N GAYA o o
RAMESH
19747/2026(19.03.2026 ?3?5?5026 CHANDRA gogig NO. ?gder Ptd. 2026-03-
MAHARANA
WP (C) - COURT NO. |Order Dtd. 2026-03— |WRIT
19748/2026(19.03.2026 |¢ V> . |S K BISWAL ot o s
CMP- COURT NO. |Order Dtd. 2026-03-
19750/202619.03.2026 7o oo D NAYAK o o
CHIEF
19751/2026(19.03.2026 |2 (C)~ M MOHANTY JUSTICE's [Order Dbtd. 2026-04-
7649/2026 15
COURT
CHIEF
19752/202619.03.2026 §S£82;2024 S. BARIK JUSTICE'S ?gder Dtd. 2026-03-
COURT
CHIEF
BLAPL- SURENDRA ' Order Dtd. 2026-03-
19754/202619.03.2026 |2 o /5006 RUMAR GARTIA JUSTICE'S |0
COURT
CHIEF
19755/202619.03.2026  |PLAPL- PK BEHERA JusTICE's Order Dtd. 2026-03- l., ..
1173/2026 18
COURT
CHIEF
19756/2026(19.03.2026 ?53535026 KK NATH JUSTICE'S ?gder Dtd. 2026-03-
COURT
CHIEF
19757/2026|19.03.2026  |[PLAPDT MM NAYAK JUSTICE's [Order Dtd. 2026-03-
1178/2026 18
COURT
CHIEF
19758/2026|19.03.2026 |°LAPL- HK MOHANTA JUSTICE's [Order btd. 2026-03-
1224/2026 18
COURT
CHIEF
WP (C) - __lorder Dtd. 2026-03-
19759/2026/19.03.2026 1993/2026 D SAMAL JUSTICE'S 17




BLAPL-

CHIEF

Order

Dtd.

2026-03-

19760/202619.03.2026 PK PAL JUSTICE'S
13558/2025 pohdade 18
CHIEF
WP (C) - . lorder Dtd. 2026-03- |[WRIT
19761/2026(19.03.2026 |5./0)> . U P BAG gg§§$CE 5155 R NCHLS
CHIEF
19762/2026(19.03.2026 |oAEL” PK PAL JusTIce's Order Dtd. 2026-03- lpapp g
13559/2025 18
COURT
CHIEF
19763/2026(19.03.2026  |°oAPL~ PK MOHANTY JusTIcE'g Order Dtd. 2026-03- g, pp 5
1164/2026 18
COURT
BLAPL- PRASANT KUMAR CHIEE Order Dtd. 2026-03-
19764/2026(19.03.2026 c JUSTICE'S :
1127/2026 |BARIK b 18
CHIEF
19765/202619.03.2026 §§é§>;026 P K BARIK JUSTICE'S ??der Ptd. 2026-03-
COURT
CHIEF
WP (C) - . |lorder ptd. 2026-03- WRIT
19768/202619.03.2026 |, 000> oo |S K SAHU gg§§$CE 5157 NG
CHIEF
19769/2026(19.03.2026 ?gé3>5026 D SAMAL JUSTICE'S ?;der ptd. 2026-03-
COURT
CHIEF
19770/2026(19.03.2026 2‘2;/2026 S K BEHERA JUSTICE'S ?gder Dtd. 2026-04-
COURT
CHIEF
WP (C) - .. |lorder ptd. 2026-03- WrIT
19771/2026(19.03.2026 ;.70 P BEHERA gg§§$CE 5% R
CHIEF
WP (C) - .. |lorder ptd. 2026-03- WrIT
19772/202619.03.2026 |0 (S07 A MOHANTY ggSE$CE 5155 o CH
CHIEF
19773/202619.03.2026  |PLAPL- S SAHOO JUSTICE's |Order Ptd. 2026-03- |5, 4
1146/2026 18
COURT
CHIEF
19774/2026(19.03.2026 2;?52526 D.K.SAHOO JUSTICE'S fgder ptd. 2026-03-
COURT
CHIEF
19775/2026(19.03.2026 ?i?§3;026 B MISHRA JUSTICE'S ?gder ptd. 2026-03-
COURT
BLAPL- AKSHYA KUMAR CHIEE Order Dtd. 2026-03-
19776/202619.03.2026 | )0m oo o [oete JUSTICE'S |7g BATL-2
COURT
CHIEF
19777/2026/19.03.2026 ??253;026 G SAHOO JUSTICE'S ?;der ptd. 2026-03-
COURT
CHIEF
19778/2026(19.03.2026 §§$§EX;6 D.P.DASH JUSTICE'S gider ptd. 2026-03-
COURT
CHIEF
19780/2026/19.03.2026 |°LAPL” K DAS JusTICE's Order Dtd. 2026-03-
1210/2026 COURT 18




BLAPL-

CHIEF

Order

Dtd.

2026-03-

19782/2026|19.03.2026 B DAS JUSTICE'S
1212/2026 b 18
CHIEF
19784/2026(19.03.2026  |PoAPL” D P DASH gustice's Order Dtd. 2026-03- p,.; o
1214/2026 18
COURT
M/S YASOBANT CHIEF
19785/2026(19.03.2026 28‘252526 DAS, SATYAPADA JUSTICE'S ?Eder Ptd. 2026-03-
SHARMA COURT
CHIEF
19786/2026(19.03.2026 ?2?535026 P K BARIK JUSTICE'S ?gder Ptd. 2026-03-
COURT
CHIEF
19787/2026(19.03.2026 ?i§§35026 PR SINGH JUSTICE'S ?gder btd. 2026-03-
COURT
CHIEF
19788/202619.03.2026 f2223;026 P K BARIK JUSTICE'S ?gder Ptd. 2026-03-
COURT
CHIEF
19789/2026(19.03.2026 |PoAFL” AK BEHERA gustice's Order Dtd. 2026-03-
1189/2026 18
COURT
CHIEF
19791/2026(19.03.2026 ?i§§3;026 B SINGH JUSTICE'S ?gder ptd. 2026-03-
COURT
CHIEF
19792/202619.03.2026 |o-BEL” SP SAMANTA JusTIcE's |Order Dtd. 2026-03-
1198/2026 18
COURT
CHIEF
19794/202619.03.2026 ?23535026 AK JATI JUSTICE'S gfder Ptd. 9999-12-
COURT
CRLA- JADUNATH CHIEF Order Dtd 2026-03- |CRIMINAL
, )
19797/2026|19.03.2026 1419/2025 |PRADHAN ggg;%CE S 18 APPEAL
CHIEF
19800/2026(19.03.2026 |o-AEL” S. CHOUDHURY gustice's Order Dtd. 2026703~ g, ;o
1126/2026 18
COURT
CHIEF
19804/202619.03.2026 ?;§§3;O26 AP SAHOO JUSTICE'S fgder ptd. 2026-03-
COURT
CHIEF
19805/2026(19.03.2026 ?2§53;026 G SAHOO JUSTICE'S ?gder ptd. 2026-03-
COURT
CHIEF
19806/2026|19.03.2026 |°LAPL- RK BARIK JusTICE's Order Dtd. 2026-03-
1227/2026 18
COURT
CHIEF
19807/202619.03.2026 ?i§§35026 TK JENA JUSTICE'S ?;der ptd. 2026-03-
COURT
CHIEF
19808/2026(19.03.2026 ?i?g?;026 BB ROUT JUSTICE'S ?gder ptd. 2026-03-
COURT
CHIEF
BLAPL- _|order ptd. 2026-03-
19810/202619.03.2026 |07 - HK PANDA JUSTICE'S |7

COURT




BLAPL-

CHIEF

Order

Dtd.

2026-03-

\
19815/2026(19.03.2026 || " |HK PANDA c.o. JUSTICE'S | ¢
COURT
CHIEF
19817/2026|19.03.2026 |[CLAPDT RK MALLICK  |c.0.  |JusTIck's |[0rder Dtd. 2026-03-
1241/2026 18
COURT
CHIEF
19818/202619.03.2026 |°LAPL- RK BARIK c.0. |JusTIcE's |0rder Dtd. 2026-03-
1237/2026 18
COURT
CHIEF
19820/2026/19.03.2026 |[PLAFLD G SAHOO c.0. |JusTIcE's|0rder Dbtd. 2026-03
1244/2026 18
COURT
BLAPL- COURT NO. |Order Dtd. 2026-03-
19823/202619.03.2026 | 00" o [BN SAHU c.o. 3 5
BLAPI,— COURT NO. Order Dtd. 2026-03-
19824/202619.03.2026 |00 o |T R DAS c.o. 3 i BAIL-2
CRLA- COURT NO. |order Dtd. 9999-12- |CRIMINAL
19825/2026(19.03.2026 |/ >,2" . |H K PANDA c.o. . " ADDEAL
SURESH
19425/2026|19.03.2026 ?23?52526 CHANDRA GENERAL ?gder Ptd. 2026-03-
PRADHAN
WP (C) - MANAS RANJAN Order Dtd. 2026-03— |WRIT
19427/2026(19.03.2026 |/ 00" 0o o GENERAL it R ANCH-4
WRIT
WP (C) - SABYASACHT . BRANCH
19428/20261/19.03.2026 6353/2010 |PANDA GENERAL Entire Order (DIVISION
BENCH)
WRIT
WP (C) - SABYASACHT . BRANCH
19429/202619.03.2026 | 2000 o GENERAL Entire Order (DTVISTON
BENCH)
WRIT
WP (C) - SABYASACHT . BRANCH
19430/20261/19.03.2026 6353/2010 |PANDA GENERAL Entire Order (DIVISION
BENCH)
WRIT
WP (C) - SABYASACHT . BRANCH
19431/2026/19.03.2026 6353/2010 |PANDA GENERAL Entire Order (DIVISION
BENCH)
WRIT
WP (C) - SABYASACHT . BRANCH
19432/20261(19.03.2026 6353/2010 |PANDA GENERAL Entire Order (DIVISION
BENCH)
WRIT
WP (C) - SABYASACHT . BRANCH
19434/2026|19.03.2026 6353/2010 |PANDA GENERAL Entire Order (DIVISION
BENCH)
WRIT
WP (C) - SABYASACHT . BRANCH
19438/20261(19.03.2026 6354/2010 |PANDA GENERAL Entire Order (DIVISION

BENCH)




WRIT

WP (C) - SABYASACHI ) BRANCH
19444/20261|19.03.2026 6354/2010 |PANDA GENERAL Entire Order (DIVISION
BENCH)
WRIT
WP (C) - SABYASACHI , BRANCH
19448/202619.03.2026 6354/2010 |PANDA GENERAL Entire Order (DIVISION
BENCH)
WP (C) - SABYASACHI ,
19452/2026/19.03.2026 6534/2010 |PANDA GENERAL Entire Order
WP (C) - SABYASACHI ,
19456/202619.03.2026 6534/2010 |PANDA GENERAL Entire Order
WRIT
WP (C) - SABYASACHI , BRANCH
19461/2026|19.03.2026 6354/2010 |pANDA GENERAL Entire Order (DIVISION
BENCH)
WP (C) - Order Dtd. 2026-03-
19466/2026|19.03.2026 31350/2024 MANAS PATI GENERAL 17
CRLMC- MANORANJAN Order Dtd. 2026-03-
19467/20261(19.03.2026 5294/2025 |DAS GENERAL 16
LAA- PRAMOD RANJAN , , FIRST
19468/2026|19.03.2026 19/2020 SEHERA GENERAL Entire Brief APPEAL
WP (C) - Order Dtd. 2020-05- |WRIT
19470/2026/19.03.2026 11600/2020 KABITA PATRA |GENERAL 14 BRANCH-8
MACA- PRAMOD RANJAN Order Dtd. 2026-03- MISC.
19471/2026/19.03.2026 463/2024 | BEHERA GENERAL 14 APPEAL
SEC.
WP (C) — Order Dtd. 2026-03-
19472/20261(19.03.2026 504/2026 MANAS PATI GENERAL 19
WRIT
WP (C) - Order Dtd. 2026-03- |BRANCH
19473/2026/19.03.2026 6389/2026 KABITA PATRA |GENERAL 16 (DIVISION
BENCH-1)
WP (C) - SANDHYARANI Order Dtd. 2026-03- |WRIT
19475/20261(19.03.2026 6934/2026 |PANT GENERAL 17 BRANCH-7
WP (C) - SANDHYARANTI Order Dtd. 2026-03-
19476/202619.03.2026 6941/2026 |PANT GENERAL 17
CRLMC- HRUDANANDA Order Dtd. 2026-03-
19478/20261(19.03.2026 818/2026 DALAT GENERAL 18
LAA- PRAMOD RANJAN ) ) FIRST
19571/20261|19.03.2026 15/2016 BEHERA GENERAL Entire Brief APPEAL
WP (C) - MANOJ KUMAR Order Dtd. 2026-02- |WRIT
19597/20261(19.03.2026 33360/2020 RANA GENERAL 05 BRANCH- 3
WP (C) - MANOJ KUMAR Order Dtd. 2026-03- |WRIT
19598/20261(19.03.2026 7280/2019 |RANA GENERAL 19 BRANCH




(DIVISION
BENCH-1)
WRIT
WP (C) - MANOJ KUMAR Order Dtd. 2026-03- |BRANCH
19599/20261/19.03.2026 6831/2019 |RANA GENERAL 19 (DIVISION
BENCH-2)
WP (C) - RAKESH KUMAR Order Dtd. 2026-03-
19610/20261/19.03.2026 8494/2026 |PATRA GENERAL 19
WP (C) - RAKESH KUMAR Order Dtd. 2026-03- |[WRIT
19611/20261/19.03.2026 8490/2026 |PATRA GENERAL 19 BRANCH-8
WP (C) - RAKESH KUMAR Order Dtd. 2026-03- |[WRIT
19612/2026119.03.2026 8496/2026 |PATRA GENERAL 19 BRANCH-5
WRIT
WP (C) - RAKESH KUMAR Order Dtd. 2026-03- |BRANCH
19613/2026119.03.2026 8398/2026 |PATRA GENERAL 19 (DIVISION
BENCH-3)
WP (C) - RAKESH KUMAR Order Dtd. 2026-03-
19614/2026119.03.2026 8411/2026 |PATRA GENERAL 19
WP (C) - RAKESH KUMAR Order Dtd. 2026-03-
19615/20261/19.03.2026 8415/2026 |PATRA GENERAL 19
BLAPL- Order Dtd. 2026-03-
19664/202619.03.2026 ||"'o" - |SWARAJ PATEL |GENERAL T8 BATL-2
WP (C) - LAXMIKANTA Order Dtd. 2026-03- |[WRIT
19705/20261/19.03.2026 17962/2019 TRIPATHY GENERAL 13 BRANCH-7
CRLMC- LAXMIKANTA Order Dtd. 2026-03-
19710/20261/19.03.2026 2594/2025 |TRIPATHY GENERAL 13
ABLAPL- MANOJ KUMAR Order Dtd. 2019-07- |CRIMINAL
19749/2026/19.03.2026 8860/2018 RANA GENERAL o5 MISC
BLAPL- ASUTOSH Order Dtd. 2026-03-
19753/20261|19.03.2026 1646/2026 |TRIPATHY GENERAL 19
CRLMP- Order Dtd. 2026-03-
19474/20261/19.03.2026 1654/2025 JR NAYAK GENERAL 19
WP (C) - Order Dtd. 2026-03- |[WRIT
19477/20261|19.03.2026 5491/2026 A SAHOO GENERAL 06 BRANCH-3
CONTC- Order Dtd. 2026-03-
19482/2026(19.03.2026 |/ o'~ . |PK PARIDA GENERAL iy
CONTC- Order Dtd. 2026-03-
19484/20261/19.03.2026 157/2026 PK PARIDA GENERAL 16
' WP (C) - Order Dtd. 2023-01- |WRIT
19486/20261/19.03.2026 35772/2022 MR BARIK GENERAL 02 BRANCH-5




CRLMP- Order Dtd. 2025-06-
19488/2026(19.03.2026 |- 7" . |G SINGH GENERAL ol
oJc- Order Dtd. 2016-10-
19491/2026(19.03.2026 |5 0 1o, |D PARIDA GENERAL 03
WA- Order Dtd. 2026-03-
19495/202619.03.2026 g0 0 o |JK SAHOO GENERAL o
WP (C) - Order Dtd. 2026-03- |WRIT
19498/2026(19.03.2026 |7 .,2) o, o [N MUKHI GENERAL 09 R ANCH-
WP (C) — Order Dtd. 2026-03-
19503/2026(19.03.2026 |7, >° - |SN MISHRA GENERAL i
BLAPL- Order Dtd. 2026-03-
19505/2026(19.03.2026 |0 " . |SN MISHRA GENERAL T8
SA- Order Dtd. 1954-04-
19508/2026(19.03.2026  [J50 . o  |A PATTANAIK |GENERAL 20
WRIT
WP (C) - Order Dtd. 2026-03- |BRANCH
19514/2026(19.03.2026 |3, 7> oo MK PANI GENERAL i (DTVISTON
BENCH-3)
WP (C) - Order Dtd. 2026-03- |WRIT
19516/2026(19.03.2026 |7 2% MK PANI GENERAL T8 R ANCH-S
WRIT
WP (C) - Order Dtd. 2026-03- |BRANCH
19520/202619.03.2026 |, 7oc 0 . D SETH GENERAL i (DTVISTON
BENCH-2)
WP (C) - Order Dtd. 9999-12-
19665/202619.03.2026  |,oc2 0 . [B.DAS GENERAL i
WP (C) - Order Dtd. 2026-03- |WRIT
19666/202619.03.2026 |0 0 00 - B.DAS GENERAL i R ANCHT
WP (C) - Order Dtd. 2026-03- |[WRIT
19667/202619.03.2026 o000 . [B.DAS GENERAL T8 ERANCH-€
' WP (C) - Order Dtd. 2026-03- |[WRIT
19668/202619.03.2026  |Jooc 0 - B.DAS GENERAL i R ANCH-1
WP (C) - Order Dtd. 2026-03- |WRIT
19669/202619.03.2026 |0 =0 - B.DAS GENERAL i R ANCH_T
' WP (C) - Order Dtd. 2026-03- |WRIT
19670/202619.03.2026 oo 00, . [B.DAS GENERAL T8 R ANCH-1
' WP (C) - Order Dtd. 2026-03-
19671/2026(19.03.2026 [T ,=" . |B.DAS GENERAL 13
' WP (C) - Order Dtd. 2026-03- |WRIT
19672/202619.03.2026 | jooc o0 B.DAS GENERAL i R ANCH-G




WP (C) - Order Dtd. 2026-03- |WRIT
19673/2026(19.03.2026 ;527> - B.DAS GENERAL T8 ERANCH-1
WP (C) - Order Dtd. 2026-03- |[WRIT
19674/2026(19.03.2026 ;527" - |B.DAS GENERAL T8 R ANCH-8
WP (C) - Order Dtd. 2026-03- |WRIT
19675/202619.03.2026 | ,oc- -0 . |B.DAS GENERAL iy R ANCH-8
WP (C) — Order Dtd. 2026-03- |[WRIT
19676/202619.03.2026 |0, - |B.DAS GENERAL T8 R ANCH-S
' WP (C) - Order Dtd. 2026-03- |WRIT
19679/202619.03.2026 |0, 000 . |[B.DAS GENERAL iy BRANCH-1
' CMP- Order Dtd. 9999-12-
19682/202619.03.2026 | Z, 0 0. |B.DAS GENERAL 1
' MATA- Order Dtd. 2026-03-
19688/2026(19.03.2026 | S o0°° o |D.K.PANDA GENERAL iy
' FAO- Order Dtd. 2026-03-
19692/2026(19.03.2026 |07 . |M.NAIK GENERAL T8
WP (C) - Order Dtd. 2026-03- |[WRIT
19696/2026(19.03.2026 |7 o0 |S.K.LENKA GENERAL iy R ANCH-€
WP (C) - Order Dtd. 2026-03- |[WRIT
19701/202619.03.2026 |37, 7 o |S.PATTANAIK |GENERAL T8 ERANCH-6
' WP (C) - L WRIT
19706/202619.03.2026 29088/2025 S.BISWAL GENERAL PetitionAnnexure, BRANCH-1
' ABLAPL- Order Dtd. 2026-03-
19711/2026(19.03.2026 ([ /0 o |S.BISWAL GENERAL 15
WRIT
WP (C) - Order Dtd. 2020-10- |BRANCH
19712/2026|18.03.2026 |, 5435 /505¢0 |5+ K-SAMAL GENERAL 19Petition,Annexure, | (DIVISION
BENCH)
WRIT
WP (C) - Order Dtd. 2020-10- |BRANCH
19713/2026(19.03.2026 |0 0" 00,0 |S.K. SAMAL GENERAL 15 (DTVISTON
BENCH)
CONTC- Order Dtd. 2026-03-
19714/2026(19.03.2026  |c50 7o |[P.K.MISHRA GENERAL 13
CRLMC-
19715/202619.03.2026 |70 o R.K.MALLICK |GENERAL BATL-2
BLAPL- Order Dtd. 2026-03-
19716/202619.03.2026 1323/2026 S.DAS GENERAL 19
WP (C) - Order Dtd. 2021-01- |WRIT
19717/2026|19.03.2026  |Z. 000 0 |G.C.BARIK GENERAL o: BRANCH-7
ABLAPL- Order Dtd. 2025-12-
19718/2026(19.03.2026 |, 20" |P.BEURA GENERAL 55




”19719/2026 19.03.2026 §§§§>5026 B.BEHERA GENERAL ?gder ptd. 2026-03- gii;CH_l
”19720/2026 19.03.2026 ?22?52526 S.CHOUDHURY |GENERAL ?;der btd. 2026-03~ lpppp 5
”19721/2026 19.03.2026 ?22?52626 S.CHOUDHURY |GENERAL 2gder ptd. 2026-03-
”19724/2026 19.03.2026 g?f;g;g A.SUNDARAY  |GENERAL gﬁder brd. 2026-04-
”19726/2026 19.03.2026 Z§§;2026 B.BEHERA GENERAL gfder btd. 9999-12-
1972872026 /19.03.2026 ?g?égg;z S.BISWAL GENERAL ggder btd. 2022-02= lgp1rg
-19730/2026 19.03.2026 ??525;526 B.N.SAHU GENERAL ?gder btd. 2026-03-
19732/2026(19.03.2026 ??2?5;526 B.N.SAHU GENERAL ?gder btd. 2026-03- |pp17 5
”19734/2026 19.03.2026 ?§i§52526 B.N.SAHU GENERAL ?gder btd. 202603~ lgp1r_5
”19736/2026 19.03.2026 ?Eég>5026 A.SUNDARAY  |GENERAL gzder ptd. 2026-02- giiECH_6
1973872026 /19.03.2026 85022006 |R-K.DEHURY  |GENERAL Srder Drd. 2023
-19744/2026 19.03.2026 §Z§§35024 DPS MALLICK |GENERAL ?zder btd. 2026-03-
-19766/2026 19.03.2026 ?5;2;;2015 B.K.PANDA GENERAL ggder btd. 2015-06-
-19767/2026 19.03.2026 ?5536;2015 B.K.PANDA GENERAL ggder btd. 2015-06-
19779/2026(19.03.2026 ?5231;2024 RK MAHABHOI  |GENERAL ?gder ped. 2026-03- gii;CH_4
”19781/2026 19.03.2026 2553;607 RK MAHABHOI |GENERAL ggder btd. 2010-11-
1978372026 /13.03.2026 Searo00¢ |5 DASH GENERAL Opder Prd. 20267097 Ipari-y
19790/2026|19.03.2026 25;?};026 JP KAR GENERAL i’gder btd. 2026-03- e ANCH-8
"19793/2026 19.03.2026 70107 ls saHoo GENERAL O der Drd. b0 R 1
1979672026 /19.03.2026 )05 |3 SAHOO GENERAL Order Drd. b0 R 1
19798/2026(19.03.2026  [WP (C) - [PK MISHRA GENERAL Order Dtd. 2024-02- [WRIT




2787/2024 15 BRANCH-3
WP (C) - Order Dtd. 2026-03-
19799/2026(19.03.2026 |5, 0", |P BEHERA GENERAL i
' WP (C) - Order Dtd. 2026-03- |[WRIT
19801/202619.03.2026 |Zog21", 0., S SAHOO GENERAL 1 R ANCH-]
' WP (C) - Order Dtd. 2026-03-
19802/2026(19.03.2026 |, 2% . |[RK DEHURY GENERAL 3
' WP (C) - Order Dtd. 2026-03-
19803/2026(19.03.2026 |, > . |[RK DEHURY GENERAL 3
' CONTC- Order Dtd. 2026-03-
19809/2026(19.03.2026 |/ "> |UK PANDA GENERAL s
CONTC- Order Dtd. 2026-03-
19811/202619.03.2026 |/0° -0, |[RK NAYAK GENERAL T8
' 0Jc- Order Dtd. 1994-01-
19812/202619.03.2026 |0 oo |D PRADHAN GENERAL o
' BLAPL- Order Dtd. 2026-03-
19813/202619.03.2026 |/ © - UK PANDA GENERAL s
BLAPL- Order Dtd. 2026-03-
19814/202619.03.2026 | .00 o MK SAHU GENERAL s BATL-2
BLAPL- Order Dtd. 2026-03-
19816/202619.03.2026 |’ 0 IS DAS GENERAL s
BLAPL- Order Dtd. 2025-09-
19819/202619.03.2026 |_"'o " . MK MOHAPATRA |GENERAL 0
' CRLMC- Order Dtd. 2026-04- |CRIMINAL
19821/2026(19.03.2026 S o 0 . |AK SARANGI GENERAL 0e s
CMP- Order Dtd. 9999-12-
19822/202619.03.2026 |Zoc o0, |RK BISWAL GENERAL 31

N I C (Software Team)



